IN THE CENTRAL MDMINISTRATIVE TRIBUNAL: HYCERABAD BENTH
AT HAYDERABAD

\\’/j> O.A.No, .451/94 Date: 18,2,97

o TRy
Be;weem

B.Bapi Eaju _V7 ' .. Applicant_:

And

1. The Dcvelopmznt Commissioner
for Handicrafts, .
0/0 Development Comnissionnr
.Ministry»of~Textiles, '
Govt, of India, Shasfri Bhavan,
Madras, . .. .

2. The Director (SR)
" ¢/o the Development Commissioner
7 for Handicrafts, -
Mnistry of Textiles,
Govt. of India, Shastri Bhavan,
Madras.

3. The Ascsistant Director,
CA&L, O/0 the Development
Commissioner for Hendicrafts,
Service Centre for Carpet Weaving
Trainin” Centre,
/¢ Textiles, Govt, of Indie,

Vijayawada, +« Respondents
Hr. V.Venkateshwagnlnao~\7< “Tott ) Coynsel for the applicant
Mr. V. Rajeshwsra Rao ‘ ++ Counsel for the responden
CORAM

¥

HON'BLE MR, R. RA ”?ARAJAN, y"rmm\ (ADM INISTRATIVE)
HXRI'BLE MR. B.f. JAI PARAFES ‘AR, MEMBER (JUDICIAL)

C RiD E R

.L_,, ‘

I .
Oral Order (per ‘Hon'ble Mr. B.S.JYai Parame'”ar. Member (J)

‘Mr, Phaniraj for the applicant. Mr. Rajeshwara Rao for

the "'respondents.

C LSV B ML WG ﬁﬁﬁ“ﬁ EL AT e
GV G B AAé eﬁapplicant wils appointed as Store Keepr -cum-Accounts

TETST 4 vHe valper scneme with effect from 1,12.84. He was
given’ posting in the Carpet Weaving Training Centre, Ambapuram,
vuayawada(nural) with effect from 1.2,1991. It is stated that
at the said Training Centre the post of Carpet Training officer
was vacent and the applicant was discharging the duties of

Py
Carpet Training Officer as well as Store Keepes-cum-nccounts Cler)

e
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~f the recnrds and ceng a suftably reply to the applicant.,

In this conn ction Yo decision taken by the Allahabad Bench

i~

in ON 227/85 and 370/90 1s very relevant, We follow the same

divection ac given in th=t QOAs ang direct as follows:

(1) In vicw of the stand taken by the respondents in this
Oh And In wiew of the judagement of the Allahabad Bench

of this Tribunal, we—are—efithe—orhrion that the

arrliiant 4n Antit1ad +n he naid cAalarv admicesihle ¢a
carpet Training Officer for the period during which the

applicant factually perform:3 the duting of the CTO.

{11) However,. the asplirant cannot claim to he promoted as
cfo merely on the ground that he had performed the daties
of the sald designation., It is for the respondents to
verify the records and determine +he definite periods
for which the applirant performad the duties of the ~rn
A% well a3z Stnre Yoeler-cum-Aceoounts Cierk and the extra

wages to he paid in view oof the arovo Qecicion.

9. LY MRt 4F 0 CUUIULILILY OLAeTeC, NG Oraer as to costs:, —
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Camp: Madras
e ‘ Dated: 11.9,97,

>
" From: B.Bapi Raju,

ﬂtorekeeper-Cum—Aucuunts Clerk,
Carpet Weaving Training Centra,
Payakapuram,

VijJayawada-15,

The Dirgctor(sg),

0/0 the Dev.Commnr.(Handicrafts),

Shastri Bhavan, ‘ . \
Madras-600 006,

Through pro er :hannel.
Subject; Reguest for sgeedg1implementation of CAT,Hydersdad
A/ N

Ju gement on i regarding payment of difference
of pay arrears of CTO—Regarding.

Sir,

Pay arrears, The required Information alongwith the details
=t have'already been sSubmitted through proper channel to e

Regional Office, Madras, I, therefore request yoy to kindly
look into the matter ang arrange the payment at the earliest

Yours raithfully,

[%3 Tabv\P\/*j:::j»

( B.Bapi Raqy, | )

Endt.No.1/41/97=SCV/ | Dated: 11.9.97
Forwarded to the DirestanlCOY taeae - w._ ..
° | ~ G
X (C.VENKATARAMAN )

YA ASSISTANT DIRECTCR.

[ -EPY
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Government of India
Ministry of Textiles

~ Office of the Developmant Commissioner for Handicrafts

Service Centre for CWICS

Bluru Road,
Machavaram down centre,
VIJAYAWADA, 4,

No. 1/41/97-98/s¢v/ . ' Dated the 19th MAY 1997

To

The Assistant Director
Regional office,
Shastry Bhavan, 1IIrxd Floor

——— - - S~

Subg Detalls of duty performesd by Shri B. Bapi Raju,
QK/AC - Rego

sir' ' b
Pleasa refer io your letters No. DSR/CAT/HYD/OA/451,
94, Dateds 11/3/1997 and 1/5/1997 on thé subject citad.

A3 desired in the " letters tharein, I am to forward
herewith the detaills Iin the enclosed statement. The origind

.records are also forwarded herewith.

o

I request you to kindly verify the records along
with the statement and send your report to Regional
office accordingly. '

Yours faithfully,
. t'ﬂ}
' W 5\039‘
o W 39
) { 45SESTANT DIRECTOR

Enclsy as abowes 1
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ENDT-No-lhu\

\ e , /i .
. \? /. \a\"( Govt, of India @
/%g: N Ministry of Textiles
e N 0/c the Dev,Commnr,(Handicrafts)
“.\V'!/ . o ’
CWIC /Pypn/PF/97-98 - CWIC, Puyxim
Payakapuran

Dt. 1.11.97

To
The Assistant Director,
Service Centre for CWIC's

Vijayawada=-4,

Sir,

Subject Implementation of CAT Judgement
OA 451/94 dated 18/2/97-Reg.

. I an submitting'herewith a S8tatement showing

the details of C.T.0., duties performed at the: training
centrg[amount to be paid for the period from 1.2.91 to
31.12,96, as prepared and drawn by my fellow collegues

in UP a8 per the CAT Judgement of Allahsbad and the same
be applied in my case and difference of pay and allowa-
nces arrears may be drawn at earliesto

Yours'faithfully,
T4 NN T

(Be Bapi Ra;ju0 )
SK/AC,CWTC,
Payakapuram.

Hosey doted ). -9y

o 11:“ ':ED;V&"—(_ /AR
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IN THE CENTRAL ADMINISTRATIVE TR IBUNAL :

AT HYDERABAD

C.R.Ne.. 2/98 in
O.A.No,451/94

BEIWEEN &
B.Bapl Raju
AND

1, S5ri R.K.Mathur,

Handicrafts, C/0 Develmpmnt
Commissioner, Ministry of

Textiles, Gevt, of India,
Sastri Bhavan, Madras,

2. Sri T.leknath Sarma,

Director (SR),

0/¢, The Develepment Commis siener fer

Handicrafts, Ministry ef Textiles,

Gevt, of India, Sastri Bhavan, Msdras,

Syl C.Venkataraman,

Assistant Director,

CA&C, O/0 Development Commissioner
fer Handicrafts, Service Centre for
Carpet Weaving Braining Centre,

Date of Order :

(5

HYDERABAD BENCH

20,8,98

. AppliCint -

M/ Textiles, Govt, of India, Vijayawada,

Presently at O/e the Development
Commissioner for Handidrafts,
Ministry of Textiles, Govt, of India,
Shastri Bhavan, Madras,

Cownsel for the Applicant

Counsel for the Respondents

M RAM:
HON'BIE SHRI R.RANGARAJAN : MEMBER (ADMN,)

HON'BLE SHRI B,S, JAl PARAMESHWAR : MEMBER

.« Respordents,

e Mr,V.Venkateswara Rac

es Mr,V.Rajeswara Rao

(OuDL,)

X As per Hon'ble Shri R.Rangarajan, Member (Adm,) X

¢
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Mr.V.Venkate swara Ras, learned céunsel for the
applicant and Mr,V.Rajeswara Rao, learned s‘tan'diag counsel

for the respondents,

2, The learned counsel for the respondents preduced
the letter No,DSR/CAT/(Hyd)/OA,451/94/4772, dated 29,1.98

{the letter is taken on recerd) addressed to the Assistant

Director (ASL] Vijayawadd ITOM THE KoY WREL Miree wws mweim—mg———
'directimg the addressee to arrange for payment of 85,12,441 to
the applicant in the OA, Hence the directien given in the

OA has been complied with, 1In view of the above the C.P, is

closed,
3._ Hewever, the learned w unsel for the applicant submits that E
the payment of Rs,12,441 is very much less and he is entitled '
for about Rs..'??,,O_O(}/-. The applicant is at liberty to file
a representation in thils comnectien if se advised in Case he
4, Ne cesta,
W ( R.RANGARAJAN )
stoer (Judl,) _ _ ~ Member (Admn, )
Dated : 20th february, 1998

' , | B
(Dictated im Open Court) va o
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l.al.

Copy to:

1.

2.

Sri R.K.Mathur, Development Commissioner for Handicrafts,

0/0 Development Commissioner, Min.of Textiles,
Sastry Bhavan, Madras, A

Sri T.bLoknath Sarma, Director (SR), 0/0 The Development
Commissioner fPor Handicepafts, Min. of Textilas,
Sastry Bhawan, Madras, :

Sri C.Venkataraman, Asst.Director, CA&C,0/0 Davelopment
Comm:.ssmner for Handlcraf'ts, Service Centre Por Carpet Weaving Xx&im

- N R T T Madeas

Ons copy to Mr.V.Uenkatesuaré_Rao,ﬂdvucate,CAT,Hyderabad.
Gne copy to Mr.V.Rajeswara Rao,Add1.CGSC,CAT,Hyderabad.

Ong duplicata copy.

YLKR
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IN THE CenTrAaL ADMINISTR .TIVE TRISUNAL
HYBEIABAD B NCH HYJER#BAD
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AN

THE HIN'JLE MR.3.S5. 341 PARHMESHWAR 3

M(3)
DATED Qb\ll}?g |

#

;
0RDE£R/IUDGMENT

m+i7#RTA/c.A.N0. 2i)7§-

a.A.Nq.l4S'\}?£1

ADMITTED A 4) INTERIM JIRECTIGNS

25 QR Aosed

QISPIBED OF WITH JIRECTIINS
JISMISGED

OISMISAED HS W ITHD TAWN
JISMISSED F3OR JZFAULT
JROCRED/REIECTED

N2 ORDER WS T4 CasTs.
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